
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION NO. 386 OF 2025 

IN THE MATTER OF :- 

NEWS ITEM TITLED "CREAM OF POISON SPARKS PUBLIC HEALTH 

EMERGENCY AT DADUMAJRA" APPEARING IN THE TIMES OF INDIA 

DATED 23.07.2025 

NDOH: 03.11.2025 

I N D E X 

S. 
No. 

Particulars Page No. 

1.  Status Report on behalf of Respondent No.1/Municipal 
Corporation Chandigarh.  
 

1-15 

2.  ANNEXURE R-1 
A true copy of the photographs of the dumping site 

Dadumajra and the work undertaken by the answering 
respondent showing the present status of the site.  

 

16-21 

3.  ANNEXURE R-2 

A true copy of the reply dated 25.08.2025. 
 

22-23 

4.  ANNEXURE R-3 
A true copy of the mass balance report for the month 
of September.  

 

24 

5.  ANNEXURE R-4 

A true copy of the reports.  
 

25 

6.  Proof of service  26 

 

THROUGH  

SHUBHAM BHALLA 

    Advocate for respondent/MC Chandigarh 

Office: D-52, Basement, Panchsheel Enclave, New Delhi – 110017. 
Mb. No. 9654427273;  Email: shubhambhalla@hotmail.com  

PLACE: NEW DELHI  
DATE:  30.10.2025.  
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Outlook

SERVICE: Status Report on behalf of MC Chandigarh/Respondent No.1 in OA/386/2025 titled as
NEWS ITEM TITLED "CREAM OF POISON SPARKS PUBLIC HEALTH EMERGENCY AT
DADUMAJRA" APPEARING IN THE TIMES OF INDIA DATED 23.07.2025

From Shubham Bhalla <shubhambhalla@hotmail.com>
Date Thu 10/30/2025 1:12 PM
To Chandigarh Pollution Control Committee <cpcc-chd@nic.in>; dc-chd@nic.in <dc-chd@nic.in>;

mscb.cpcb@nic.in <mscb.cpcb@nic.in>

1 attachment (17 MB)
Status Report MC Chandigarh.pdf;

Sir,
Please find attached with this email status report on behalf of MC Chandigarh/Respondent No.1 in
the above captioned matter. 

Regards
 
SHUBHAM BHALLA
Advocate-on-Record

OFFICE :       D-52, BASEMENT, PANCHSHEEL ENCLAVE, 
                     NEW DELHI- 110017
CHAMBER: CH. NO. 206, C.K. DAPTHARY CHAMBERS, 
                     SUPREME COURT OF INDIA, NEW DELHI - 110001.

Phone no. - 011-41064945
Mob: 9654427273
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